aged...

evfl

b3

Year.29%x:2528%3
1. Bleada:t [fomd. B herby..........., sOnfdaughter/wife of Rasabahadel. Patean

years, belonging to .ﬁ;.m&.,;te@:ftslg:bfwe,ﬂﬁﬁRtﬁ?.{:‘d

service and presently working as ...R@.0.casaln] Racjeremes... Regiekamt. .....

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A, LEENIE O '“u_r'-, SEseLs
(Assets in joint name Indicating the extent of joint cwnership will also have to be
given)
Sr. Description Seif Spouse Dependant-1 | Dependant-2 | Dependant-3
No, Name(S) Namsa Name | __Ete. Name
(1} | Cash Sevo
(i) | Depasits In '
Banks, Financial [~P°° + L GRgeR Pl = Nie NI
Institutions And |22 32000
Non-Banking
Financial
Companies
| (iily | Bonds, i o
Debentures and P Bt NI NI NI
Shares in
companies
(iv) | Otfier financial |(o.c0000| o
institutions, Lic L
NSS, Postal N/ L NI PLE b
Savings, LIC epe
Policies, etc 43000
¥ F,—f:'gc-gono L
{(v) | Motor Vehicles |Masawt |Horo
(detalls of g2ire. | glamos, i NI | NI
make, etc.) 1ovo Pasidn
i Jewel‘l;rf (give go'am
details of _ NIL 1L
weight and a0 fao | N/L e Al e
value)
(vii) | Other assets,
suchasvalues | M'° N T NI L L i A8 5
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the fatest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given. '

* Dependant here means a person subestantiallv dependent on the i

employee.

8‘1&’\0{, B3,y BLS
(4] 2fronn

ncome of the




Details of Immovable assels

[Note: Propértms in joint ownership indicating the extent of joint ownership will
also have Lo be indicated]

Sr.
No.

Deseription Salf

| €i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurament)
-Current market value

NIL

Spouse

Name(s)

Name

‘Dependant-1 | Dependant-2

Dependant-3

Name Etc. Name

l\”‘l-l RE

NI N

(1)

Non-Agricultural Land
- Locatlon(s}

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NIL

(i)

Buildings {Cemmercial

and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

.

NI L NI

NI L NI

(iv)

Houses / Apartments,
etc.

- Locatlon(s)

- Survey fdaor
number(s)

- Extent (Total
measurement)

- Current market
value

NI

DL NIl L

N IL e i 98

(v)

Others (such as
interest in property)

N1

PET L

NIL

NI NI

(2}

1 glve herein below the details of my liabititles / cverdues to public financial
institutions and government dues:-
[Note ; Please give separate details for each item)

Hame & address of Bank /

(4-[2)nmn,

sr. bescription o g ! Am:uﬁt outstanding as
3 : ons(s Y cjapghigeshasstascrnos
No ﬁmn; bl s (:;ﬂ( ) ""T’LT’J:D Y
(a) (i) Loans from Banks NIL N7
(ii} Loans. from financial N L e
institutions
(i) Government Dues:
(a) dues to departments
dealing with government sl N
accommadation
(b} dues to departments
dealing with supply of N L NI L-
water
(c) dues to departments
dealing with supply of NI L P L
electricity
Blora+ Rarms W




(d) dues to departments

N

. N
dealing with telephones ™
(e} dues ta departments
dealing with gavernment NI L i s
transport (including
aircraft and helicopters) 7 _
{Fy Other dues, If any NI N
(b} | (i) Income Tax including : R o
surcharge [Also indicate Ack. No 42322 Q Joof/oR g
the assessment year upto "
which Income Tax Return | A Y- 2292 —0™2
flled. Glve also Permanent PAN —BETPBoCdG
Account Number (PAN)] ; :
(il) Wealth Tax [Also
indicate the assessment NI N
year upto which Weaith
Tax return filed.] - .
(I} Sales Tax [Only in
case of proprietary NIL NI L
| business] -
(iv) Property Tax NI L =
GPF/CPF/PRAN Nao,  :- I} (104057 675
Gender - M (M/F)
el Is [ ole | 1o & |7 | wommom
Class/Group =
g L (A/B/C)
i T [BiLen, Socuotamat Sesvice J
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.5.- Blhar Secretarlat Service etc.)
Home District = P Lasania

I hereby declare that the above details are

knowledge and belief.

Place:. RPatn e iin

Dater ...

Note:

PEEARITEES

true to the best of my

Signature 'BL.m-&f%'-:"%@L—aﬂrh

Name of Employee: Bhonast.. Kymar Blevh
Deﬁlgnatio-n:,Res,%%@ky.{..??&%ﬁ%&%ﬂ& Rasie-tant
Dépar't.me\nt: Bikasn M lad koo, Mamdal. L bs\P%j

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.

Bhorat fumss Blatty




